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C rite ria  fo r Determ ining Backw ard 
Areas

2369. SHRI B. R. SHUKLA : Will 
the Minister of PLANNING be pleased to 
state:

(a) whether the Working Group set up 
by the Planning Commission for determining 
the criteria for identification of backward 
areas in each State submitted its report in 
earty 1969:

(b) whether no positive steps have been 
taken in this regard by certain States ; 
and

(c) the steps being taken by Government 
to expedite implementation of the recom
mendations ?

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIA) : (a) Yes, Sir.

(b) and (c). In consultation with the 
State Governments and financial institutions, 
Planning Commission have selected 209 
industrially backward districts throughout 
the country for concessional finance for 
new industries from financial and credit 
institutions. In addition, the Central 
Government is giving an outright grant or 
subsidy amounting to l /10lh of the fixed 
capital investment of new units having total 
fixed investment of not more than Rs. 50 
lakhs each, in two selected districts in each 
of the 9 States identified as industrially 
backward, viz, Andhra Pradesh, Assam, 
Bihar, Jammu and Kashmir, Madhya 
Pradesh, Nagaland, Orissa, Rajasthan, U. P. 
and one district in each of remaining States 
and Union Territories.

The Industrial Development Bank of 
India, the Industrial Finance Corporation 
of India and the Industrial Credit and 
Investment Corporation of India have 
already announced the concessional terms 
of finance for industries to be established in 
the selected backward districts.

Negotiations with Former Rulers on 
Issue of Privy Purses

2370. SHRI B. S. MURTHY : Will the 
the Minister of HOME AFFAIRS be pleased 
to refer to the reply given to Starred Ques
tion No. 62 on the 26th May, 1971 regard
ing abolition of Privy Purses and state :

(a) whether the former Rulers have 
approached Government for negotiations on 
tht issue of Privy Purses ; and

(b) if so, the formula, if any, suggested 
by them ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. C. PANT): (a) and (b), “Certain 
Rulers have suggested that the question of 
ablition of privy purses may be settled after 
discussion with the Rulers. They have not 
proposed any formula.’*




